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(b) if so. the number of vanaspati plants 
proposed to be set up in state during the 
current years; 

(c) the details of the proposal received 
from State Government; and 

(d) the follow up action taken thereon? 

THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (SHAI NATHU AAM MIADHA): 
(a) No, Sir. 

(b) Two letters of Intent have been 
issued to Orissa State Cooperative Oilseed 
Growers Federation Ltd. Orissa and Indus-
trial Promotion and Investment Corporation 
ltd. of Orissa for setting upof vanaspati units 
at Pun and Keonjhar districts respectively. 

(c) and (d). No proposal in this regard 
from the State Government IS pending with 
the Government of Irrdia. 

Leprosy Patients in Delhi 

6395. SHAI YASHWANTRAO PATIL: 
Will the Minister of HEALTH AND FAMILY 
WELF AAE be pleased to state: 

(a) the number of leprosy patients in 
Delhi; 

(b) the institutional facilities available 
for the treatment and rehabilitation thereof; 
and 

(c) the measures taken, if any, to round 
up the leprosy patients living by begging in 
the various parts of Delhi and to put them in 
the institutions concerned? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRt RASHEED MASOOD): 
(a) Number of Leprosy patients in Delhi are 
3123 as on 28.2.1990. 

(b) A statement is enclosed. 

(c) Under the provision of Bombay 
Prevention of begging Act, 1959 as extended 
to Union Territory of Delhi. Policy rounds up 
the Leprosy affected beggars from time to 
time. The beggars are produced before the 
court for trail. The detained beggars are kept 
in two Beggers HOlTles meant for them in 
Delhi. 
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